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Sixteenth Loksabha

an>

Title: Need to provide adequate funds to Kerala under National Family Benefit Scheme.

SHRIMATI P.K. SHREEMATHI TEACHER (KANNUR): Thank you, Madam, | would like to

draw the attention of the Government on an important matter.... (Interruptions)
Madam, the House is not in order. ... (Interruptions)
HON. SPEAKER: They are walking out.
... (Interruptions)

SHRIMATI P.K. SHREEMATHI TEACHER : Yes, Madam, | would like to draw the attention of
the Government on an important matter, that is, the National Family Benefit Scheme....

(Interruptions)

Y e¥es A1eT (FST): TEE SiT, A1 & HAiT Sff & STa1d & FHrordra; urdh ot dve A GE el 2l
91 BT FeTs <1 Afev off, AT gEgEEl Sit T 9uTE < 38 81 U a1 gfeds afear S i 44 ffar @
TS o T AT Sff bl q&TS < R ) ... (FauH) *

HON. SPEAKER: Nothing will go on record. Only Shreemathi Teacher’s statement will go on

record. That is all.

... (Interruptions)

12 30 hrs

At this stage, Shri Dharmendra Yadav and some other

hon. Members left the House.

... (Interruptions)
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SHRIMATI P.K. SHREEMATHI TEACHER : This is an important matter, Madam.
(Interruptions) This scheme is only for those people who live below the poverty line. If the
family bread earner dies due to any reason then, the Government will provide financial

assistance to such families.... (Interruptions)

12 31 hrs

At this stage, Shri Ram Mohan Naidu Kinjarapu and some other hon. Members came and
stood on the floor near the Table.

... (Interruptions)

HON. SPEAKER: What is this? You have to go back to your seats. Do not do anything like

this. If you request, | will see to it. It is not like that.
... (Interruptions)

HON. SPEAKER: First, you have to send request. | will see to it. ‘Zero Hour’ is not over. What

is this happening?
... (Interruptions)

12 32 hrs

At this stage, Shri Ram Mohan Naidu Kinjarapu and some other hon. Members went back to
their seats.

SHRIMATI P.K. SHREEMATHI TEACHER : Madam, the Scheme is only for the family. It is
only for those who are from BPL families. If there is any death of a bread earner due to
accident, the Government will provide financial assistance to such families for getting them
back on track. It is just to provide them stability. As per the details from the Ministry of

Statistics and Programme Implementation, about 38 lakh families have received benefit from
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this Scheme during the period from 2002 to 2014. But, it is very sad to say, Madam, that there
is no fund allocated to the State of Kerala under this Scheme after the NDA Government came
into force. There are thousands of beneficiaries in the State, who are waiting for the

assistance since 2014.
AT 3TeA&T: IO ST, 37T §3 ST, 59 Dl dictd & al ard J 7 Slfhul

....(FHM)

SHRIMATI P.K. SHREEMATHI TEACHER : Madam, the Government says ‘Sabka Saath,
Sabka Vikas’ but, practically, what is happening is that the Government stands only for rich —
rich ke saath, rich ka vikas. The Government should not break its promise. It is because in

Malayalam, we are always saying ‘adhara vyayamam’, which means, it is only a lip service.

Therefore, | request the Government to allocate the money. Lakhs and lakhs of poor

women are waiting for this assistance.
HON. SPEAKER:

Dr. P.K. Biju,

Shri M.B. Rajesh,
Shri Innocent,
Dr. A. Sampath,

Dr. Kulamani Samal and

Shri Rabindra Kumar Jena are permitted to associate with the issue raised by Shrimati P.K. Shreemathi

Teacher.
Shri Bodh Singh Bhagat - not present.

Shri Vincent H. Pala.
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